CENTRAL ADM IN ISTRAT IVE TR IBUN AL

CALCUTTA BENCH

" No. OA 765 of 96

Present : Hon'ele Mp.Justice S.N.Magllick, Vice=Chairman

Hon'kle Mr,5.0asgupta, Administrative Member

SURY A DEB ADHIKARI
TE
UNION OF INDIA & ORS.

For the applicagnt ¢ None

For the respondents: Mr,S.P.Kar, counsel

. Héard en ¢ 5.3098

S.N.Mallick, VC

Oréer orn ¢ 5.3,98

None appears for the petitienaf today uhen the matter is called

for admission hearing, Mr.S3.P.Kar, 1d. counsel for the respondents is

present. Regly is Filed teday and ke kept on recorde Mr.T.K.Sisuas, 1d.

counsel practising in this Trisunal submits that the adyocate-on-racord

is engaged elseyhepe, It apaears from the recerd th@t on four earller

SUCCGSSIVS occassiens none a@neared for the petltianer on calls. The

ampllcatlon is accordingly dismissed for deFauli. No erder azs teo casts.
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